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2 MIs Ceat Tyres of India Ltd 

~ MIs M R F Ltd 

4 MIs J K Industrres Ltd 

5 MIs Dunlop India ltd 

6 MIs Apollo T yres Ltd 

7 MIs Bombay T yres (I) Ltd 

8 MIs Goodyear (I) Ltd 

9 MiS Premier Tyres 

10 MIS Falcon Tyres Ltd 

State Government Undertakmgs 

Mis V,krant lyres Uti 

2 Mis Tyres Corporation of India 

(b) Exports of tyres are made mainly to 
USA Afghanistan Bangladesh USSR 
Egypt, Singapore UAE Canada FRG, 
Mauritius, Italy etc 

(c) Exports dunng the last three years 
were as follows 

Year QuantIty (No) 

1986-87 588400 

'987-88 601800 

1988-89 630700 

Checking of Industrial Sickness by 
BIFR 

Ing the desirability of enlarging the scope of 
the eXisting Board for Industrral & FinancIal 
Reconstruction (BIFA) so that 11 IS able to 
prevent industrial Sickness at early stage. 

(b) If so, the broad outlines thereof and 

(c) the steps taken by BIFR for checking 
closure of Sick Industrres In West Bengal? 

THE MIN ISTER OF FINANCE (PROF 
MADHU DANDAVATE) (a) and (b) Certain 
amendments to the Sick Industrial Campa 
nles (Special ProvIsions) Act 1985, which 
rnter-alla Include suggestion to enlarge the 
definition of Indu5trral Sickness are under 
conSideratIon of the Government 

tc) f\s reported by B\FR, various steps 
In accordance WIth the proVISIons 01 the Act 
and the BIFR RegulatIons have been taken 
by them In respect of the companres of West 
Bengal registered With the BIFR as SIck 
Industrial Companies 

Aate of Interest on G.P.F. 

5715 SHRI RAM SAGAR (Saldpur) 
WIll the MInister of FINANCE be pleased to 
state 

(a) whether there IS any proposal to 
Increase the rate of Interest on the General 
PrOVident Fund 

(b) 11 so, the detaIls thereof and 

(c) If not, the reasons thereof? 

THE MINISTER OF FINANCE (PROF 
5714 SHRISANATKUMARMANDAL MADHUDANDAVATE) (a)to(c) Theflxa-

win the MinIster of FINANCE be pleased to tlon of rate of rnterest on the General Provl-
state dent Fund of Central Government employ-

ees for the year 1990-91 IS under conslder::!-
(a) whether Government are conslder- tlon of the Government 


